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8ANNEXURE R-1187



Report 

As per directions of higher officials site inspection is Conducted On 09.02.2026 in 

village Sennath in the matter of Ravinde kuner/s GNCTD fors OA.No.562/2025 

before Hon'ble NGT.  

During site inspection officials from LM/DDA and NPD4/DDA are present. It has 

been observed on site, there exists Dhelao (Garbage collection point) and STP 

(treatment plant), which tentatively falls on Kh. No. 93 of village Sannoth.  

However, exact Kh. No. of underreference can be ascertain only after the verification 

of TSS.  

As per kabja Karyawali dated 04.02.2026 of village Sannoth Kh. No. 99 (36-04) of 

village Sannoth has been handed over to DDA by BDO (North) on 04.02.2026 as 

'Johad' being as Gram Sabha, further, same has been transferred to EE/NPD4/DDA 

as is where is basis" on same day.  

09/02/2026  

AE/NPD4 DDA  

Raj Pat/Lm/NZ  
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To 

No.F54(Misc.)A/EE/NPD-1/DDAI (24 

NARELA PROJECT DIVISION-1, DDA OFFICE COMPLEX 

MUNIM JI KA BAGH, NARELA, DELHÊ � 110040 

DELHI DEVELOPMENT AUTHORITY 

OFFICE OF THE EXECUTIVE ENGINEER 

The EE (M-1) NZ, 
M.C.D., Near Narela PS, 
Delhi-110040 

Subject: Removal of Dhalao of village Sannoth. 

This is with reference to the matter of Ravinder Kumar v/s GNCTD & Ors OA No, 

562/2025 before Hon'ble NGT, wherein the petitioncr has stated that a Dhalao exists at the 

site. which has becn constructed and opcratcd by MCD. 

Copy to : 

In this regard, as Village Sannoth stands urbaniscd. and as per the applicable orders, 

the said urbanised villagc falls under the jurisdiction of DDA. Accordingly. the land on 

which the Dhalao exists belongs to DDA. 

In view of the above and considering the matter is under adjudication before the 

Hon'ble NGT, it is requested that the Dhalao may be removed from the DDA land at the 

earliest and an action taken report in this regard may plcase be intimated to this officc. 

Date:0slo)l26 

1. SE/NCC-2. for kind information plcase. 

Office copy. 

2. SE/MCD, Narela for information and with request to direct the concern for n.a plcase. 

3. AE-III, for information and w.r.t report. 

Olc 

Exccutive Engincer 
NPD-1/DDA 

flo126 

Executive Engincer 
NPD-1/DDA 
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